
Cement Factory ia K«riipiit, Orissu
3040- Shri TJlaka: W ill the M inuter 

o f Sleel B « a v j Industries be
pleased to state:

(a) whether Governm ent propose 
t<j s(!t up a cement factory in Kora- 
put (Orissa);

(b ) if so, when it would be set iin- 
ii i id
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(c )  the estimated 
scheme.''

cost of the

The Minister of SteeJ and Heavy 
Industries {Shri C- Subramaniam):
(a) Presumably the Hoti’ble Mem­
ber means the Orissa Governm ent 
setting up a cement factory in the 
public sector, No appliralion under 
the Industries (Development and Re­
gulation) Act, 19S], has so far been 
received for the Rrant o f a licence 
for setting up a ccment factory in 
Koraput district.

(h) and (c) Do not arise

(b ) whether this requirement was 
met from  the Rourkela Steel Plant; 
and

(c) the amount earned by the 
Rouakela Steel Plant by selling its 
products to the consumers during
1959-60, 1960-61 and 1961-62?

The MinLster of Steel and Heavy 
Industries (Shri C. Subramaniam):

(<j) Sled 3H.907 tii!inL‘s for rc'ilricU'il c i 
’ c:i[i.'p'rics,

shL'oti am! wire 
imly.

I’ ipii'iijl ti'tiiK-s iliiriiiE Iiifil.

(b ) No, Sir. The Rourkcia v.’Oiks 
produces only plates, sheets atid tin- 
plfLte and not any other typf’s o f steel 
required by the State Government.

N ft saifS 
CRs. in criircs.)

1^ 5 9-60
1960-61 9 0 9

15-04 tprovisional 
pondinp rcconcillia-

Rourliela Fertiliser Plant

S041. Shri Ulaka: W ill the Minister 
of steel and Heavy Industries be
pleased to state:

(a) the total amount so far invest­
ed in erecting the fertiliser plant at 
Rourkela; and

fb ) the produclion capacity o f thii 
plant?

The Minister of Steel and Heavy 
Industries (Shri C- Subramaniam);
(a ) Re. 10,98 crores upto March 1963,

(b ) 500,000 tons o f Calcium Am m o- 
tiium Nitrate per annum.

Iron and Steel Requirements of Oris.<:a
3042. Shri TJiaka: Will the Minister 

of Ste?!t and Heavy Industries be 
pleased to state;

(a ) the total requirement of iron and 
steel o f Orissa during 1961-(i2;

Community Development as coursa 
ot Study

2041, Shri Ulaka: W ill (he Minister 
of Education be pleased to state:

(a) whether his Ministry has re­
commended to Stale Government* 
for introduction of Community 
Development and Panchayati Raj a> 
a subject o f study In schools, co l­
leges and universities;

(b ) if so, the number o f schools, 
colleges and universities wher* 
Community Development and Pan- 
chayati Raj has been introduced as ■ 
course o f  study; and

(c) the number of schools, co l­
leges and universities which have not
yet mtroi^uced this subject?

The Minister of Education <Dr K, 
L. Shrimali): (a) Yes, a circular h »  
been sent to the State Governments
and Union Territories to includ# 
knowledge about Panchayati Raj and 
Cooperative movement in the sylls-
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buses o f schools and training col­
leges. Universities have not beer 
addressed in this regard.

(b ) utid (c ) . Thi! information about 
the number of schools and training 
colleges which have either introduc­
ed or not introduced the subjects is 
not available. However, reports re ­
ceived from  Himachal Pradesh. 
Andhra Pradesh, Pondicherry, Mani­
pur, Madhya Pradesh, Jammu and 
Knshmir and Andaman and Nico'bar 
Islands show that they are im ple­
menting the recommendation.

Loam obtained from I, B. R,D.

2444. Sttri Ilari Vishnu Kanulh:
W ill the Minister of Finance be 
Pleased to state:

(a ) the amount o f  loans obtained 
from  the International Bank for Be- 
construf^tion and Development since 
the 15th August, 1947, the amount o( 
each loan to be indicated separately;

(b ) the purpose for  which each 
loan was given by the Bank;

(c ) which o f the loans have been 
fully or partly repaid, showing Uie 
amount repaid in case of part pay­
ment;

(d ) the amount o f grants received
from  various countries Since 15th
August, 1947 showing the names o f 
the countries; and

(e) the purpose for  which each 
grant was given?

The Minister of Finance (Sbrl
Motarjl Desal): (a) to (e). Three
statements aro laid on the Table o f 
the Houst', [See Appendix III, an- 
tiexurp Nos. SO, 31 and 32 respecti­
vely.
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